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Length of Railway Limes in
Karnataka

3439. SHR] JANARDHANA POO-
JARY: Will the Minister of RAIL-
WAYS be pleased to gtate:

(a) the total length of railway
lineg in Karnataka State and what
is its percentage g5 compared to All
India population,

(b) the length of new lines to be
lajd during 1980-81 with nameg of
places; and

(c) the total amount sanctioned

for this purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) The total
length of railway lines (Roule Kms.)
as on 31st March 1980, in Karnataku
State was 3013 Kms. Route Kms. per
lakh of population in Karnataks was
10.28 as against 11.12 on whole of
India, the percentage being 92.45.

(b) Nil

(c) Doeg not garise.

Guidelineg for Opening Railway Out
Agencies

3440. SHRI R. L. BHATIA: Will
the Minister of RAILWAYS be pleas-
ed to state-:

(a) the guidelines laid down by
the Railway Boara for the opening
ot Railway out-agencies for booking
of freight traffic, passenger bookings.
ete.;

(b) whether the allotment of out-
agencies is advertised in the regio-
naj and national papers or these are
given by negotiations;

(c) if not advertised, the reagons
theretor;

(d) what js the initial perioq for
which an out-agencies is allotted
and when it is renewed, whether
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similar advertisements gare inserted
and if not reasons therefor:

(e) the manner in which the pre-
sent out-agenciegs had been allotted
in Punjab and Haryana on the Nor-
thern Railway initially and as re-
newed from time to time gng what
procedure was followed in this be-
hal.f; and

(fy the commission and other Rail-
way benefits given to the outagents?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN):: (a) An out-
agency is opened to provide rail-
cum-road transport facility to the
travelling and trading public of an
area, if traffic justification is there
and a guitable contractor to pperate
the out-agency is avajlable.

(b) The allotment of out-agencies
is made after inviting applications
through advertisements in jmportant
and regional news-papers

(c) Doeg not arise.

(d) The initia} period of allot-
ment of out-agency contract js 3 to
5 years, No aavertisements are in-
serted while renewing the contracts
on the basis of satisfactory working
of existing contractors.

(ey The procedure adopted by the
Northern Railway Administration for
allotment and renewa] of out-agen-
cies in Punjab and Haryana wag in
accordance with the extent rules ex-
plained above.

(f) No commission is paid by the
Rajlway to the out-agency contrac-
tor for goods and parcel traffic.
Only the cartage charges recovered
from the consignee/consignors are
reimbursed to the contractor. A com-
mission generally upto 2 and }
percent) on the local portion of
the fare jn case of through passen-
gers) is, however, allowed in case
of passenger traffic on the fare col-
lected.





